
 

 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 14.03.2019 (THURSDAY) 

Court – II 

(The Court will sit in Court Room No. 3) 

                                                            10:30 AM 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 
 

For Hearing 

S. No. Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 178 of 2018 

 

IndraMuthuvel and Ors. 

Vs. 

S. Balasubramanian and Ors. 

K.S. Mahadevan V. 

Ramasubramanian, 

S. Gowthmam 

2.  Comp. App. (AT) 

No. 403 of 2018 

 

The Rathna Textile Mills Pvt. 

Ltd. & Ors. 

Vs. 

V.R.A.R. Ramakrishnan 

B. Ragunath S. Santanam 

Swaminadhan 

 

02:00 PM 

 

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 

For Hearing (Part Heard) 

S. No. Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp. App. 

(AT) No. 256 of 

2017 

 

R. Prasanth  

Vs. 

UBC Engineers Pvt. Ltd. & 

Ors. 

Sandhya Nambidi   Shruti Iyer 
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